IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

21.06.2022

'7 ' Rejec
Court t
Fee Statu
s
1 0

1 BEHERA 31815/202 21.06.2022 gPC(OAC)/1399/201

5 BEHERA ;1816/202 21.06.2022 gPC(OAC)/l400/20l 1 o
3 BEHERA ;1817/202 21.06.2022 |WPC(OAC)/270/2015 |1 0
4 BEHERA ;1818/202 21.06.2022 gPC(OAC)/2563/201 1 o
5 BEHERA §1819/202 21.06.2022 |WPC(OAC)/207/2015 |1 O
6 BEHERA gl820/202 21.06.2022 |WP(C)/40229/2021 |1 O
7 BEHERA §l821/202 21.06.2022 |WP(C)/40561/2021 |1 O
8 BEHERA ;1822/202 21.06.2022 |WP(C)/30409/2020 |1 0
9 BEHERA ;1823/202 21.06.2022 |WP(C)/36103/2021 |1 0
10 BEHERA ;1824/202 21.06.2022 ZPC(OAC)/1129/2OO 1 0
11 BEHERA 31825/202 21.06.2022 ZPC(OAC)/1918/200 1 o
12 BEHERA 31826/202 21.06.2022 ZPC(OAC)/1920/200 1 o
13 BEHERA 31827/202 21.06.2022 ?PC(OAC)/2615/200 1 o
14 BEHERA 31828/202 21.06.2022 |WPC(OAC) /897/2009 |1 0
15 BEHERA 31829/202 21.06.2022 ?PC(OAC)/ISIS/ZOI 1 o
16 BEHERA 31830/202 21.06.2022 |WPC(OAC)/780/2011 |1 0
17 BEHERA 31831/202 21.06.2022 |WPC(OAC) /896/2009 |1 0




18 |S K BEHERA §1832/202 21.06.2022 |WP(C)/856/2014 0
19 |S K BEHERA 51833/202 21.06.2022 |WP(C)/8117/2021 0
20 |s K BEHERA §1834/202 21.06.2022 |WP(C)/8123/2021 0
21 |s K BEHERA §1835/202 21.06.2022 |WP(C)/8124/2021 0
22 |s K BEHERA §1836/202 21.06.2022 |WP(C)/12017/2016 0
23 |S K BEHERA §1837/202 21.06.2022 |WP(C)/13807/2013 0
24 |s K BEHERA ;1838/202 21.06.2022 |WP(C)/4446/2011 0
25 |s K BEHERA ;1839/202 21.06.2022 |WP(C)/15731/2013 0
26 |S K BEHERA ;1840/202 21.06.2022 |WP(C)/17631/2020 0
27 |S K BEHERA §l84l/202 21.06.2022 |WP(C)/17632/2020 0
28 |S K BEHERA §l842/202 21.06.2022 |WP(C)/11050/2022 0
29 |s K BEHERA 31843/202 21.06.2022 |WP(C)/9300/2022 0
30 |S K BEHERA ;1844/202 21.06.2022 |WP(C)/9312/2022 0
31 |S K BEHERA ;1845/202 21.06.2022 |WP(C)/4779/2022 0
32 |S K BEHERA ;1846/202 21.06.2022 |WP(C)/661/2021 0
33 |S K BEHERA §1847/202 21.06.2022 |WP(C)/3407/2014 0
34 |S K BEHERA §1848/202 21.06.2022 |WP(C)/2632/2022 0
35 |S K BEHERA 31849/202 21.06.2022 |WP(C)/6484/2013 0
36 |S K BEHERA 31850/202 21.06.2022 |WP(C)/9429/2020 0
37 |S K BEHERA 31851/202 21.06.2022 |WP(C)/4709/2009 0
38 |S K BEHERA 31852/202 21.06.2022 |WP(C)/37998/2021 0
39 |S K BEHERA 31853/202 21.06.2022 |WP(C)/33950/2021 0
40 |S.CHOUDHURY 31855/202 21.06.2022 |BLAPL/7315/2021 U
|41 |S.CHOUDHURY |41856/202 |21.06.2022 |BLAPL/8117/2021 U




2 |

42 |B. K. SETH §186O/202 21.06.2022 |[WP(C)/13226/2022 |10
43 Ei;?EEV §1866/202 21.06.2022 |WP(C)/14087/2022 |10
44 |R. R. DAS §1868/202 21.06.2022 |WP(C)/13025/2022 |10
45 E?géIKRISHNA 31871/202 21.06.2022 |WP(C)/15012/2022 |10
46 [R. R. DAS §1872/202 21.06.2022 |WP(C)/13026/2022 |10
47 |R. R. DaS 31875/202 21.06.2022 |WP(C)/13028/2022 |10
48 |R.B.MISHRA ;1876/202 21.06.2022 |WP(C)/13486/2022 |10
49 |K.MANDAL ;1879/202 21.06.2022 |WP(C)/13528/2022 |10
50 |M.R.SAHOO ;1880/202 21.06.2022 WP (C)/13553/2022 |10
51 |OMKAR DEVDAS §1881/202 21.06.2022 |BLAPL/4932/2022 |10
52 |R.R.DAS §1882/202 21.06.2022 |WP(C)/14787/2022 |10
53 |G. JAYASINGH §1884/202 21.06.2022 |WP(C)/14072/2022 |10
54 ﬂiiiﬁgiN ;1885/202 21.06.2022 |WP(C)/14415/2022 |10
55 |S.K.BISWAL ;1890/202 21.06.2022 |ABLAPL/5818/2022 |10
56 |H JENA ;1901/202 21.06.2022 |RSA/324/2017 10
57 |K.C.SAMAL ;1906/202 21.06.2022 |CMAPL/362/2021 |10
58 E'C'PATTANAI 31911/202 21.06.2022 |WP(C)/13839/2016 |10
59 [BHUBANESWAR |41912/202 1,1 44 5020 |wp(C)/14110/2022 |10
DASH 2
60 |A.K.ROUT 31917/202 21.06.2022 |WP(C)/14953/2022 |10
61 |R.K.MOHANTY 31920/202 21.06.2022 |WP(C)/14507/2022 |10
62 |R.K.MOHANTY 31921/202 21.06.2022 |WP(C)/14523/2022 |10
63 |c NAYAK 31925/202 21.06.2022 |WP(C)/6564/2018 |5
64 |K.C.KAR 31926/202 21.06.2022 WP (C)/14035/2022 |10




65 gigg?ANJAN §1927/202 21.06.2022 |CRLMP/698/2022 10 c
66 |c NAYAK 51928/202 21.06.2022 |WP(C)/6564/2018 |5 U
67 |c navak §1929/2O2 21.06.2022 |WP(C)/6564/2018 |5 U
68 |c navak §1931/202 21.06.2022 |WP(C)/6564/2018 |5 U
69 |c navak 31932/202 21.06.2022 |WP(C)/6564/2018 |5 U
70 |L.K.NAYAK §1933/202 21.06.2022 |WP(C)/14039/2022 |10 c
71 §i§§§§ I ;1934/202 21.06.2022 |CRLMP/809/2022 10 c
72 ﬁégiégY ;1935/202 21.06.2022 |CRLMP/835/2022 10 c
73 |A.C.R DAS ;1936/202 21.06.2022 |[WP(C)/14668/2022 |10 c
74 Eiii?giN §1937/202 21.06.2022 |CRLMP/815/2022 10 c
75 EZX?EDU §1938/202 21.06.2022 |WP(C)/10269/2022 |10 c
76 :SESSH?ANJAN §1945/202 21.06.2022 |WP(C)/1194/2022 |10 c
77 ﬂiﬁfﬁgQN ;1947/202 21.06.2022 |WP(C)/14386/2022 |10 c
78 |S. ROUT ;1950/202 21.06.2022 |ABLAPL/5857/2022 |10 c
79 |S. ROUT ;1951/202 21.06.2022 |ABLAPL/5838/2022 |10 c
80 |A.DAS §1953/202 21.06.2022 WP (C)/34186/2020 |10 c
81 g'K'BHANJADE §1954/2O2 21.06.2022 (WP (C)/43/2022 10 c
82 |SARAT SWAIN 31955/202 21.06.2022 |MACA/138/2018 10 c
83 |P. K. PARIDA 31956/202 21.06.2022 |MACA/1275/2016 |10 c
84 |S. D. JENA 31957/202 21.06.2022 |MACA/1275/2016 |10 c
85 ﬁéiAﬁégJIT 31958/202 21.06.2022 |WPC (OA)/1206/2015 |10 c
86 iiﬁ?ﬁé oas 31959/202 21.06.2022 |WPC (OAC)/75/2018 |10 c
g7 |[JAYADERA §l960/202 1 06 2020 gPC(OAC)/1190/201 i -
88 [G. C. SWAIN [41961/202 [21.06.2022 |WPC(OAC)/1241/201 |10 c




2 5
89 Eiﬁ?ﬁﬁ . §l962/202 21.06.2022 ZPC(OAC)/2880/201 10
90 iiiiié . §l963/202 21.06.2022 gPC(OAC)/2457/201 10
91 iii?ﬁé . §1964/202 21.06.2022 gPC(OAC)/2492/201 10
92 iii?ﬁé . §1965/202 21.06.2022 gPC(OAC)/2553/201 10
93 |R.R.DAS 31966/202 21.06.2022 |WP(C)/2488/2018 10
94 Eii?gé as 31967/202 21.06.2022 ZPC(OAC)/2452/201 10
95 Eii?ﬁé . ;1968/202 21.06.2022 ZPC(OAC)/2453/201 10
96 |R.R.DAS ;1969/202 21.06.2022 |WP(C)/2491/2018 10
97 iiiiié . ;1970/202 21.06.2022 ZPC(OAC)/2456/201 10
98 |R.R.DAS §1971/202 21.06.2022 |WP(C)/2486/2018 10
99 |R.R.DAS §1972/202 21.06.2022 |WP(C)/2065/2018 10
100 |[R.R.DAS 31973/202 21.06.2022 |WP(C)/3401/2017 10
101 |[R.R.DAS ;1974/202 21.06.2022 |WP(C)/616/2017 10
102 |[R.R.DAS ;1975/202 21.06.2022 |WP(C)/2493/2018 10
103 |R.R.DAS ;1976/202 21.06.2022 |WP(C)/2494/2018 10
104 |R.R.DAS ;1977/202 21.06.2022 |WP(C)/2455/2018 10
105 |[R.R.DAS 31978/202 21.06.2022 |WP(C)/2495/2018 10
106 |[R.R.DAS 31980/202 21.06.2022 |WP(C)/2454/2018 10
107 |R.R.DAS 31981/202 21.06.2022 |WP(C)/2484/2018 10
108 |[R.R.DAS 31982/202 21.06.2022 |WP(C)/3402/2017 10
109 |[R.R.DAS ;1983/202 21.06.2022 |WP(C)/2485/2018 10
110 |[R.R.DAS 31984/202 21.06.2022 |WP(C)/74/2018 10
111 |S K MOHANTY 31986/202 21.06.2022 |FAO/324/2005 5




112 M. R. MALLA §1987/202 21.06.2022 |WP(C)/13589/2022 |10 c
113 |[R. DAS §1990/202 21.06.2022 |WP(C)/14536/2022 |10 c
114 M. R. SAHOO 31992/202 21.06.2022 |WP(C)/13442/2022 |10 c
115 |S DAS §1993/202 21.06.2022 |CRLMC/706/2012 5 U
116 M. R. MALLA §1994/202 21.06.2022 |WP(C)/13583/2022 |10 c
117 [PADMA MUDULTI 211995/202 21.06.2022 BLAPL/3070/2021 5 U
118 M. R. MALLA ;1996/202 21.06.2022 |WP(C)/13582/2022 |10 c
119 |S BEHERA ;1998/202 21.06.2022 |WP(C)/14343/2005 |5 U
120 |P K RATH ;2000/202 21.06.2022 |WP(C)/12575/2022 |1 0
121 |S BARIK gzooz/zoz 21.06.2022 |ABLAPL/9833/2021 |5 U
122 |B PRASAD §2004/202 21.06.2022 |0JC/3153/1992 5 U
123 |T BAG 32005/202 21.06.2022 |WP(C)/4724/2007 |5 U
124 |A DAS ;2006/202 21.06.2022 |CRLMC/2594/2021 |5 U
125 |SAK DORA ;2007/202 21.06.2022 |WP(C)/10958/2007 |5 U
126 |[K C MOHANTY ;2008/202 21.06.2022 |FAO/128/2013 5 U
127 |[B N MUDULI 32009/202 21.06.2022 |FA/169/1982 5 U
128 [N SAHOO 32010/202 21.06.2022 |CRLA/363/2012 5 U
129 |B C PANDA 32012/202 21.06.2022 |WP(C)/11026/2016 |5 U
130 |S BARIK 32015/202 21.06.2022 |CONTC/113/2016 |5 U
131 |P K MISHRA 32018/202 21.06.2022 |WP(C)/5569/2011  [0. 0
132 |P K SAHOO ;2019/202 21.06.2022 |WP(C)/38329/2021 |5 U
133 [D. NAYAK 32020/202 21.06.2022 |WP(C)/15983/2015 |10 c
134 [B N DASH 32021/202 21.06.2022 |TRP(C)/246/2016 |5 U
1135 |GOUTAM KUMAR [42022/202 [21.06.2022 |WP(C)/14047/2022 |10 c




ROUTRAY 2 |
136 [ J NAYAK 32023/202 21.06.2022 |WP(C)/12381/2013 |5
137 ggggixYKUMAR ;2024/202 21.06.2022 |WP(C)/14045/2022 |10
138 [p J NAYAK §2025/202 21.06.2022 |WP(C)/12380/2013 |5
139 gggg?gYKUMAR §2026/202 21.06.2022 |WP(C)/14029/2022 |10
140 |B N DASH 32028/202 21.06.2022 |CRLMC/612/2021 |5
141 [p J NAYAK 32029/202 21.06.2022 |WP(C)/12379/2013 |5
142 |s. K. SAHOO ;2031/202 21.06.2022 |WP(C)/13695/2022 |10
143 |B.DASH ;2033/202 21.06.2022 |WP(C)/31909/2020 |10
144 [p. C. DaS ;2034/202 21.06.2022 |WP(C)/14168/2022 |10
145 ﬁALEiCK §2035/202 21.06.2022 |WP(C)/14592/2022 |10
146 |SUMANTA DAS §2036/202 21.06.2022 |WP(C)/6721/2022 |10
147 |p.K.MOHANTY g2039/202 21.06.2022 |BLAPL/5091/2022 |10
148 [R.K.MALLICK ;2041/202 21.06.2022 |BLAPL/16/2022 10
149 |A MOHANTY ;2043/202 21.06.2022 |RSA/445/2006 5
150 [R.DAS ;2044/202 21.06.2022 |BLAPL/60/2022 10
151 |A.MOHNATY ;2052/202 21.06.2022 |BLAPL/5011/2022 |10
152 |7.BEHERA 32057/202 21.06.2022 |BLAPL/5046/2022 |10
153 |M NAYAK 32062/202 21.06.2022 |WP(C)/27629/2011 |2
154 |G. JAYASINGH 32063/202 21.06.2022 |0JC/9767/1998 5
155 [ P TANGA 32064/202 21.06.2022 |MATA/90/2018 5
156 gARiﬁGI 32071/202 21.06.2022 |BLAPL/5019/2022 |10
157 M. NAYAK 32072/202 21.06.2022 |BLAPL/5086/2022 |10
158 ;ﬁﬁiiEP §2073/202 21.06.2022 |CRLA/427/2018 10




IMOHANTY

42074/202

159 p. K. BEHERA | 21.06.2022 |BLAPL/5073/2022 |10
160 |P. K. BEHERA ;2075/202 21.06.2022 |BLAPL/5059/2022 |10
161 |S.K. BEHERA §2O77/202 21.06.2022 |WP(C)/14794/2022 |10
162 ;iiiﬁNgARIK §2O78/202 21.06.2022 |BLAPL/5114/2022 |10
163 L. D. PANDA 32079/202 21.06.2022 |WPC (OA)/1293/2015 |10
164 L. D. PANDA 32080/202 21.06.2022 |WPC (OA)/1402/2015 |10
165 |L. D. PANDA ;2081/202 21.06.2022 |WPC (OA)/1403/2015 |10
166 L. D. PANDA ;2082/202 21.06.2022 |WPC (OA)/1401/2015 |10
167 [TAPAN SWAIN ;2084/202 21.06.2022 Y/5\TPC(OAC)/1126/201 10
168 |TAPAN SWAIN §2085/202 21.06.2022 QPC(OAC)/1127/201 10
169 giizéiTEgMAR §2086/202 21.06.2022 YISVPC(OAC)/1285/201 10
170 iziﬁégiK g2087/202 21.06.2022 |BLAPL/5078/2022 |10
171 |AMULYA ROUT ;2088/202 21.06.2022 |BLAPL/55/2022 10
172 [p. K. ROUT ;2091/202 21.06.2022 |BLAPL/5041/2022 |10
173 |a. SAHOO ;2094/202 21.06.2022 |BLAPL/5095/2022 |10
174 |P K JENA ;2096/202 21.06.2022 ABLAPL/6259/2020 5
175 [R. R. DAS §2097/2O2 21.06.2022 |BLAPL/77/2022 10
176 |R. R. DAS 32098/202 21.06.2022 |BLAPL/72/2022 10
177 igiiiTiENKA 32099/202 21.06.2022 |BLAPL/5029/2022 |10
178 EiiﬁﬁgiN 32100/202 21.06.2022 |WP(C)/29503/2019 |5
179 M N MOHANTY 32101/202 21.06.2022 |ABLAPL/13847/2020 |5
180 |S C BISWAL 32102/202 21.06.2022 |CONTC/1572/2022 |10
181 |s ¢ Brswar 221037202 151 06,2022 |we(c)/9158/2021 |10

2




42104/202

182 B D DAS 5 21.06.2022 WP (C)/8917/2015 5

183 SATRUGHNA 421057202 21.06.2022 |ABLAPL/9889/2021 |5
JENA 2

184 |P K DAS 32106/202 21.06.2022 |ABLAPL/16157/2019 |5

185 |B R SENPATI 32107/202 21.06.2022 |WP(C)/3902/2022 5

186 D P MISHRA §2108/202 21.06.2022 |ABLAPL/5864/2022 |5

187 |P K DASH ;2109/202 21.06.2022 |CRLMC/1796/2019 5

188 |S K MOHANTY ;2110/202 21.06.2022 |CMP/209/2014 5
UMAKANTA 42111/202

189 CHHOTRAY 5 21.06.2022 CONTC/2285/2012 5

Total 2307'

NIC




